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CENTRAL ADMINISTRATIVE TRIBUNAL
CHANDIGARH BENCH

ChnAND A uAR . o e

OA No. 060/00362/2014 Date of decision- 11.04.2016

CORAM: HON'BLE MR. SANJEEV KAUSHIK, MEMBER (J)
HON’BLE MR. UDAY KUMAR VARMA, MEMBER (A)

Manmohan son of Sh. R.C; Khajuria, aged about 54 years, presently
working as Upper Division Clerk ‘(UDC) in the O/o Deputy Chief Labour
Commissioner (Central), Kendriya Sadan, Sector 9A, Chandigarh and

resident of House No. 1197 A, Sector 46 B, Chandigarh.
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Department of Tabour & E upl yment,

Shram Shakti Bhawan,
Rafi Marg,
New Delhi.

" 3. The Deputy Chief Labour Commissioner,
Kendriya Sadan,
Sector 9 A,
Chandigarh.

4. Sh. Zahur Mulla, presently posted as Office Superintendent in

the O/o Deputy Chief Labour Commissioner (C), Shram
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Sadan, 3™ Main, 3™ Cross, II Phase, Yeswanthpur, Bangalore
(Karnataka).

Sh. Subodh Kumar Soren, presently posted as Office
Superintendent O/o Deputy Chief Labour Commissioner (C),
Bungalow No. 5, Doctor’s Colony, Jagjiwan Nagar, Dhanbad-
826003.

Sh. Mohan Kumar PV, Presently posted as Office
Superintendent in the O/o Deputy Chief Labour Commissioner
(C), No. 26, IlIrd Block, 5" Floor, Shastri Bhawan, Haddows
Road, Nungambakkam, Chennai-600006 (Tamil Nadu).

-4 p e Srnmanta Gupta presently posted as UDC, O/o Deputy

Chief Labour Commms;on\er (C), Ranarh Road Chanmari,

| ‘1
I iu

Guwahatn 781003 - | C _

Sh./ G K Sachdeva Gupta presently posted as ubC, O/o
Deputy Chlef Labour Commlssmner (C),!CPIO 4™ Floor,
Jeewan Deep Building Parllament Street Ne\rv Delhn

Sh. S.K Laskar presently posted as UDC O/o Deputy Chief
Labour Commlssmner (C), 19/1 Apcargarden Asansol-04.

Sh. Meera Kuman presently posted as UDC O/o Deputy Chief
Labour Commissioner - 0), “CPIO 4t Floor, Jeewan Deep
Building Parliament Street, New Delhi.

Smt. K.C. Chandru, presently posted as UDC, O/o Deputy
Chief Labour Commissioner (C), Kendriya Shram Sadan,
Oolimughal, Kakanad, Cochin.

Smt. Premalatha Raghavan, presently posted as UDC, O/o

Deputy Chief Labour Commissioner (C), Shram Sadan, 3™

Main, 3™ Cross, II Phase, Yeswanthpur, Bangalore

(Karnataka).
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Sh. B. Rajaram, presently posted as UDC, O/o Deputy Chief
Labour Commissioner (C), ATI Campus, Vidyanagar,
Hyderabad-500007. |

Sh. R.R. Jh'aria, presently posted -as UDC, O/o Deputy Chief

Labour Commissioner (C), Block. No. 10,Civic Centre,

Marhatal, Jabalpur.

Sh. D. Kashyap, presently posted as UDC O/o Deputy Chief
Labour Commissioner (C), Rajgarh Road, Chanmari,
Guwahati-781003.

Mrs. Uttara Das presently posted as UDC, O/o Deputy Chief

!
Labour Commussuoner (C), ..Ranarh,__ﬁ Road, Chanmari,

W

Guwahat| 781003
Sh. Satnsh Chandra, presently posted as UDC O/o Deputy
Chief Labour Commssuoner (C), 59—C Tyagi, .Road Dehradun.

Sh Satvmder Smgh presently posted as UDC O/o Deputy

?

Chlef Labour Comm|55|oner (C), Kendrlya Sadan Sector -9 A,

Chandigarh. - -

Sh. Babu George Mampllly, presently posted as UDC, O/o
Deputy Chlef Labour Commussroner (C), Kendriya Shram,
Sadan, Oolimughal, Kakanad, Cochin.

Sh. Thakur Chand, presently posted as UDC, O/o Deputy
Chief Labour Commissioner (C), Kendriya Sadan, Sector 9-A,
Chandigarh.

Sh. Ashok Mittal, presently posted as UDC, O/o Deputy Chief
Labour Commissioner (C), Kendriya Shram Sadan, Haribhau
Upadhayay Nagar (Ext.) Pushkar, Road, Ajmer-302005

(Rajasthan).
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Sh. Baddal Kanaage, presently posted as UDC,-O/o Deputy
Chief Labour Commissioner (C), New Mental Complex, Block
No. 0-14, Maghani Nagar, Asalva Road, Ahmedabad-380016
(Gujrat).

Smt. Ashwini Desai, presently posted as UDC, O/o Deputy

Chief Labour Commissioner (C), Shram Raksha Bhawan, 1%

Floor, Opp. Priyadarshini, Shiv Shrushti Road, Eastern

Express Highway, Sion, Mumbai-400022.
Smt. Sunita, presently posted as UDC, O/o Deputy Chief

Labour Commissi_oner ﬂ'(C)," Kendriya Sadan, Sector 9-A,

RIS
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Chandlgarh ' s S g Y
Sh. Mohar La! presently posted as UDC O/o Deputy Chief

Labour Comm|55|oner (C), L 7 Sector 1 (Extn ), Avanti

l !

Vihar, Ralpur (;Chattlsgarh) 492006 :ﬁ
Sh. P. K Dhar presently posted as UDC O/o Deputy Chief

Labour Commlssmner (C), Kendriya Sadan Sector 9-A,

Chand|garh ' o |
Smt. Laly John presently posted as’ UDC d/o Deputy Chief
Labour Comm|SS|oner‘ (C),. Kendrlya Shram Sadan,
Oolimughal, Kakanad ‘Cochin, |
~Smt. Aparna Banik, presently posted as UDC, O/o Deputy
Chief Labour Commissioner (C), 2" M.S. Building, 5™ Floor
Nizam Palace, 234/4, AJC Bose Road, Kolkata-700020.
Sh. T.K. Balaji, presently posted as UDC, O/o Deputy Chief

Labour Commissioner (C), Shram Sadan, 3™ Main, 3™ Cross,

IT phase, Yeswanthpur, Bangalore (Karnataka).
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30. Smt. B. Rupa, presently posted as UDC, O/o Deputy Chief
Labour Commissioner (C), Shram Sadan, 3d Main, 3™ Cross,
II Phase, Yewanthpur, Bangalore (Karnataka).

31. Sh. D.S. Mahetkar, presently posted as UDC, O/o Deputy
Chief Labour Commissioner (C), Ist Floor, Block-C, CGO
Complex, Seminary Hills, Nagpur-440006.

32. Smt. Kamalini Das, presently posted as UDC, O/o Deputy
Chief Labour Commissioner (C), Rajgarh Road, Chanmari,
Guwahati-781003.

33. Sh. Bhola Ram presently posted as UDC, O/o Deputy Ch|ef
Labour Commlssmner (C), Bungalow No 5 Doctor’s Colony,
Jagjiwan Nagar Dhanbad 826003

34. Sh. U N. Tnpathy, presently posted as UDC O/o Deputy Chief

Labour Commlssmner (C), Bungalow No. 5 Doctors Colony,

FA
l

Jagjlwan Nagar Dhanbad 26003 li

el
35. Sh. SanJay Dhawan pres ntly posted as UDC Bungalow No.

B Dtoctors Colony, JagJ|wan Nagar Dhanbad 826003 CPIO
4™ Floor Jeewan Deep Building Parllament Street New Delhi.

36. Sh. Aarti H. Bagwi, presently posted as UDC, Bungalow No. 5,
Doctor’s Colony, Jagjiwan Nagar, Dhanbad-826003, Shram
Raksha Bhawan, Ist Floor, Opp. Priyadarshini, Shiv Shrushti
Road, Eastern Express Highway, Sion, Mumbai-4000022.

37. Sh. P.N. Chawan, presently posted as UDC, Bungalow No. 5,
Doctor’s Colony, Jagjiwan Nagar, Dhanbad-826003, Shram
Raksha Bhawan, 1% Floor, Opp. Priyadarshini, Shiv Shrushti

Road, Eastern Express Highway, Sion, Mumabi-4000022.
...RESPONDENTS

BY ADVOCATE: Sh. V.K. Arya, counsel for respondent no. 1 to 3.
Respondent no. 7, 15, 16 & 32 Exparte.
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ORDER (ORAL

HON’BLE MR. SANJEEV KAUSHIK, MEMBER (J):-

1. Challenge in this O.A is to the seniority list dated 07.02.2014

~ (Annexure A-23). . |

2. After arguing for some time, Sh. V.K. Arya, counsel for
respondents no. 1 to 3 made a vstatement, on instruction from
Sh. Thakur Chand, 0.S, O/o C.L.C., Chandigarh that the
authorities will consider the case of the applicant for promotion
to the bost of OS as per the policy on the subject and he can be
posted in his region or out of region as per the seniority list.

3. Learned counsel for the applicant prayed that he may be
permitted to withdraw the instant O.A enabling the applicant to
move a representation to the concerned quarter on an averment
made by coUhseI for the respo"nd.ents no. 1 to 3, on an
|nstruct|on from Sh Thakurr Chand 0.S, and the respondents
may be dlrected to consuder lthe case of appllcant for promotion
to the post of OS m h|s reg:on or out of reg|on as per seniority
wrthln a tlme bound manner T ‘i T

4, Sh. V. K Arya Iearned counsel for the respondentslsubmlts that
let the appllcant makes ‘a representatlon within. a "period of 10
days from the date of receipt of cert|f|ed copy of the order,
thereafter they wrll decide the same as per polrcy/curcular on the

- subject. ’

5. Considering the consensual agreement b_etween the parties, we
dispose of the pr»e's‘ent,_}Q;.A_ as withdrawn with a direction that if
the applicant submits the rebreeentation, as noticed above, then
the respondents are directed to decide the same within a period
of three months thereafter by passing a reasoned and speaking

order under intimation to the applicant.

6. No costs.
Udesy L, L ﬁm/,
(UDAY KUMAR VARMA) ' (SANJEEV KAUSHIK)
MEMBER (A) MEMBER (J)

Dated: 11.04.2016.
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